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IN THE NATIONAL GREEN TRIBUNAL, (SZ) CHENNAI  
 

O.A.  No.  2 3 0   of    2021 (SZ) 

  

K.M.Sajeevan………………………………………….Applicant  

Vs  

The Chief Secretary, Government of Kerala,……………….Respondents  

  

REPORT NO. 4 FILED BY OTTAPPALLAM MUNICIPALITY ,4TH RESPONDENT  

  

1. The following steps has been taken for the removal of legacy waste on the 

basis of the contract entered into with the M.C.K.Kutty Engineering 

Projects Private Limited.  

2. The second phase of removal of legacy waste lying in Panmana Trenching 

ground through bio-mining has started.  

3. The project tendering process for providing bio bins to 100 households in 

each ward has been completed to promote the source waste management 

scheme for disposal of organic waste generated from households within the 

municipal limits. It is progressing.  

4. Installation of OWC plant at Panamanna trenching ground for community 

level disposal of organic waste generated in areas without treatment 

system. With the completion of the said works, the municipality will be 



able to completely manage the organic waste generated within the 

municipality 

5. At present, the waste of those who cannot dispose of their own organic 

waste is being disposed of in the Thumburmoozhi units established by the 

municipality. 

6. All the littering spots that were within the municipal limits have been 

cleared and are currently being kept free of garbage. 

  

Dated this the 21th December, 2023 

   


